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By Mr. Shanker Raju, Member (J):

Heard the learned counsel for the applicant

2. The grievance of the applicant in the

present case is that he has been placed under

suspension vide order dated 24.4,2001 on the ground

that the offence has been under trial.

3. V/e find from the record that FIR

No.RC-DA.1-19S8-A-0023 dated 25.3.1938 under section

120-B/420/468/471 IPC and read with section 13 of the

Prevention of Corrupitiion Act, 1988 as well as Section

3~ B of Explosive Act, 19884 has been filed aga i ns b l.he

Contractor as well as the applicant who is an

Assistant Engineer in Central Public Works Department.

The grievance of the applicant is that action of the



espondent-s is rnalafide and the invesL. iyau- lun in unt?

criminal case is completed and there is no

apprehension of tampering the evidence or witneseee.

4, We also find that a statutory appeal under

Section 23 of the CGS (CaGA) Rules has been preferred

by the applicant against the order of suspension on

3.5 = 2001 which is yet to be replied by trie

r e s p o n d e n t s.

c . Having regard to the claim made above, we

dispose of this OA, at the admission stage, by-

directing the respondents to dispose of the appeal oi

the applicant by passing a reasoned, speaking and

detailed order within a period of thirty days from the

date of receipt of a copy.of this order. Thereafter,

in case the applicant aggrieved by the order passed by

the respondents, he shall have liberty to approach

this Tribunal by filing an application in accordance

w i t h 1 a.'w.

c,.

(SHANKER RAJU) 'fGOVINDAN S. TAMPI)
MEMBER(J) MEMBER(A)

,/ rau/


